
OFFICE OF TI7I__E PRINCIPAL DISTRICT & SESSIONS JUDGE (L-lQS),_
TIS HAZARI DELHI

OFFICE OF CI-IAIRPE_RSON (ELECTION COMMIT'I'EE)_,_
DBA.FJ-2ECT1QNS:2.024l .

No. /EC/DBA/2025 Dated 24.02.2025
To,

(i) Sh. Ravinder Singh, Advocate,
ChiefElection Commissioner,
for Delhi Bar Association Election 2024

(ii) Sh. Atul Rathe,
Returning Oflieer,
for Delhi BarAssociation Election 2024

Respected Sir,

Please refer to our letter dated 19.02.2025 and 21.02.2025
regarding taking steps For procurement of l£Vl\/ls/Ballot papers, setting up
card reader machines and other equipments.

Sir, the 1lon"ble lligh Court of Delhi, vide its order dated
21.02.2025 has fixed the date of conduct of election on 21.03.2025. It is
impressed that considering the timclines and having regard to the
preparations as to procurement 01' l".Vl\/ls/Ballot papers. setting up card
reader machines and other equipments, immediate action is desirable. In
this respect. it may also he informed that the list ofeligible I.d. Members of
Bar has already beenshared with the Delhi Bar Association on 04.02.2025.

You arc. accordingly requested to initiate process and take
necessary steps so as to ensure smooth conduct ofeleetion on 21.03.2025.

You are. accordingly. requested to_ expedite the steps, if not
already taken.

Please treat this on priority basis.
'l"hanl<ing you. A

I:“vdpdi Yours Sine rely,
tlr / irrlé ‘

135?: :"_';',: N0d¢l OI‘ leer,
l‘.lCCll()Tl Committee DB/—\ 2024

N@."l85‘§ /EC/DBA/2025 Dated . M
Copy to- _ - - 1

1) The Registrar General. llon'ble lligh Court ol'l)elhi. New Delhi.
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2) PS to l.d. Principal District & Sessions Judge (IIQs), 'l‘lIC, Delhi.
3) PS to I.d. Principal District & Sessions Judge (West), 'l'llC, Delhi.

4) Advocates Sh. Chandan Singh Rawat, Sh. Rakesh Bhalla, Sh. Dinesh
Chaudha1y- Members oi‘ I-Zlcetion Commission.

5) Advocates Sh. Sublrash Tagra, Sh. Vircndcr Singh and Sh. Prasha ‘ll
Diwan- Members 01‘ lilcction Tribunal.

6) Advocates Sh. Ankit Gupta, Sh. llarish Kaushik, Sh. Satish Kuma, Sh.
Kshitiz Ahlawat and Sh. Garvit- Assistant Returning Offiec1's.

We Dealing Assistant, Website Committee, 'l'is llazari Courts. Delhi
with directions to upload the same on the official website o1"Dclhi
District Courts, Tis I-Iazari Courts, Delhi.

8) R & I Branch (l IQ). TIIC, Delhi with direction to display the same on
all notice hoards and other necessary places. “/5 _ .it K

Nodal Olliccr, lilcction Committee
DBA lilcetion 2024
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